EXPOSURE DRAFT ON STANDARD TRAVEL INSURANCE PRODUCT

A.  Preamble:
1. Indian travel market is one of the biggest in the world. As per reports, around 36% of Indian households undertake trips for one purpose or other both within and outside the country. While it is essential that every travel undertaken shall be a safe journey, there is a need to make every trip a secured journey by providing suitable safety net. Though, there are a number of travel insurance products available in India, the penetration of travel insurance is yet to take off. Further, each product has unique features and the insuring public may find it difficult to choose an appropriate product. In order to deepen the penetration of travel insurance, which shall provide safety net to every individual who is undertaking travel, it is considered essential to have a standard travel product. This standard product shall have common benefits and policy wordings across the industry. 
2. Towards this, the following Guidelines on Standard Travel Insurance Product are issued. 
3. The standard product shall have the basic mandatory covers as specified in these Guidelines which shall be uniform across the market. The product may be both as an individual product and as a group product.
4. The optional covers which are specified are allowed to be offered along with the standard product.
5. The insurer may determine the price keeping in view the covers proposed to be offered subject to complying with the norms specified in the IRDAI (Health Insurance) Regulations, 2016 (HIR, 2016) and Guidelines notified there under. 
6. The policy tenure of the standard product shall be the duration of the journey of policyholder as a fare paying passenger and during their stay at overseas, in case of overseas travel policy, as specified in the policy schedule. 
7. The standard Product shall comply with all the provisions of IRDAI (Health Insurance) Regulations, 2016, all other applicable Regulations, Consolidated Guidelines on Product filing in Health Insurance Business (Ref: IRDAI/HLT/REG/CIR/194/07/2020 dated 22nd July, 2020), Master Circular on Standardization of Health Insurance Products (Ref: IRDAI/HLT/REG/CIR/193/07/2020 dated 22nd July, 2020) and other applicable Guidelines as amended from time to time. 
8. Every General and Stand-alone Health Insurer, who has been issued a Certificate of Registration to transact General and/or Health Insurance Business, shall endeavour to offer this product.
B. Construct of Standard Travel Insurance (Individual/Group) is as follows 
(I) Plans & Coverages under Domestic Travel Insurance
	SN
	Proposed Plans
	Sum
Insured
	Claim Type
	Plan-A
	Plan-B
	Plan- C
	Plan-D
	Plan- E

	 
	 
	 
	 
	Travel by any mode of public transport  (Within City)
	Travel by any mode of public transport  (Outside City)
	Train Journey
	Air-travel
	Domestic Tours involving Road, Water, Train and Air travel

	 
	
	
	 
	 Coverage only within India

	 
	Tenure (Minimum & maximum)
	 
	 
	A single journey of 20 minutes onwards, upto 12 hours
	A single trip from 12 hours onwards upto 7 days.
	Single trip- Point to Point (PP) Boarding to Destination& Return
	Single trip- Point to Point (PP) Boarding to Destination& Return
	Use of several modes of travel. From more than 24 hours up to 1 year.

	
	Mandatory Benefits
	 Rs.  
	 
	 
	 
	 
	 
	 

	1
	Accidental Hospitalization Expenses
	Rs. 2 Lakh
	Indemnity
	Yes
	Yes
	Yes
	Yes
	Yes

	2
	AccidentalDeath
	Rs. 10 lakh per person
	Benefit Based
	Yes
	Yes
	Yes
	Yes
	Yes

	3
	Permanent Total  Disability (PTD)
	Rs. 10 lakh per person
	Benefit Based
	Yes
	Yes
	Yes
	Yes
	Yes

	4
	Permanent Partial Disability  (PPD)
	Rs. 5 lakh per person
	Benefit Based
	Yes
	Yes
	Yes
	Yes
	Yes

	5
	Repatriation Of Mortal Remains
	Rs. 50,000
	Indemnity
	Yes
	Yes
	Yes
	Yes
	Yes

	6
	Ambulance Charges 
	Rs. 2000
	Indemnity
	Yes
	Yes
	Yes
	Yes
	Yes

	 
	OptionalBenefits
	  Rs.  
	 
	 
	 
	 
	 
	 

	7
	Hospital Cash (for a maximum of 7 days with 2 days deductible)
	Rs. 1000 per day
	Benefit Based
	Yes
	Yes
	Yes
	Yes
	Yes

	8
	CompassionateVisit
	Rs. 10,000
	Indemnity
	No
	No
	Yes
	Yes
	Yes

	9
	Compassionate Visit Stay (Maximum of 7 days)
	Rs. 2000 per day
	Indemnity
	No
	No
	Yes
	Yes
	Yes

	10
	Missed Flight /Missed Train
	Rs. 10,000 
	Indemnity
	No
	No
	Yes
	Yes
	Yes

	11
	Loss Of Checked-in Baggage (applicable only for air travel)
	Rs. 10,000
	Benefit Based
	No
	No
	No
	Yes
	Yes

	12
	Trip Delay  (applicable only for air travel) (beyond 3 hour)
	Rs. 1,000
	Benefit Based
	No
	No
	No
	Yes
	Yes

	13
	Carrier Cancellation (applicable only for air travel)
	Rs. 10,000
	Benefit Based
	No
	No
	No
	Yes
	Yes

	14
	Trip cancellation due to pandemic/ epidemic & natural calamities
	Rs. 100000
	Indemnity
	No
	No
	No
	No
	Yes

	15
	Automatic trip extension
	available
	
	No
	No
	No
	No
	Yes



B (II) Overseas Travel Insurance
	Section
	Coverages provided
	Sum Insured US$ or equivalent (proposed)
	Type of payment
	Long-term Trip (Students)
	Short-term trip (Tours/Leisure)(Covers travel through Road, Water, Train and Air)
	Multi-trip during policy period (Business)
	Coverage only for Travel (Onward & Return)

	 
	 
	 
	 
	Plan-F
	Plan - G
	Plan- H
	Plan- I

	 
	Coverageonly OUTSIDE India 
	
	 
	Incidence during journey and stay

	Home to Home Coverage (Journey + Stay)
	Home to Home Coverage(Journey + Stay)
	During the period of journey only

	 
	Tenure (Minimum & maximum)
	 
	 
	6 months to 36 months
	1 day to 180 days
	 1 year – Annual Policy
	Period of Travel only

	 
	MandatoryBenefits
	 
	 
	 
	 
	 
	 

	16
	Hospitalisation (accident+illness)
	1,00,000 
	Indemnity
	Yes
	Yes
	Yes
	Yes

	17
	Hospital Cash (for a maximum of 7 days;2 days deductible)
	25 
	Benefit Based
	Yes
	Yes
	Yes
	Yes

	18
	Life Threatening Condition Due To PED
	10,000 
	 
	Yes
	Yes
	Yes
	Yes

	19
	Accidental Death / PA
	10,000 
	Benefit Based
	Yes
	Yes
	Yes
	Yes

	20
	Permanent Total  Disability (PTD)
	10,000 
	Benefit Based
	Yes
	Yes
	Yes
	Yes

	21
	Permanent Partial Disability  (PPD)
	5,000 
	Benefit Based
	Yes
	Yes
	Yes
	Yes

	22
	Repatriation of Mortal Remains
	10,000 
	Indemnity
	Yes
	Yes
	Yes
	Yes

	23
	Ambulance Charges 
	500 
	Indemnity
	Yes
	Yes
	Yes
	Yes

	
	OptionalBenefits
	 
	 
	 
	 
	 
	 

	24
	Automatic trip extension
	available
	 
	No 
	Yes
	Yes
	No 

	25
	BouncedAirlineBooking
	250 
	 Indemnity
	Yes 
	Yes
	Yes
	Yes 

	26
	BouncedHotelbooking
	250 
	 Indemnity
	No 
	Yes
	Yes
	No 

	27
	CompassionateVisit (2 ways)
	5,000 
	Indemnity
	Yes
	Yes
	Yes
	No 

	28
	Continuation of treatment at country of residence (India)
	  available  
	 
	No
	Yes
	Yes
	Yes

	29
	Delay of check-in baggage (after 12 hrs)
	100 
	Benefit Based
	Yes
	Yes
	Yes
	Yes

	30
	Emergency Assistance Services
	  available  
	 
	Yes
	Yes
	Yes
	No

	31
	Emergency Medical Evacuation
	 
	Indemnity
	Yes
	Yes
	Yes
	No 

	32
	Flight Delay (beyond 3 hour)
	500 
	Indemnity
	No 
	Yes
	Yes
	Yes

	33
	Loss of Checked-in Baggage
	500 
	Indemnity
	Yes
	Yes
	Yes
	Yes

	34
	Loss of passport
	 200 
	Indemnity
	Yes
	Yes
	Yes
	Yes

	35
	Misseddeparture/connecting flight
	500 
	Indemnity
	Yes
	Yes
	Yes
	Yes

	36
	PersonalLiability
	50,000 
	Indemnity
	Yes
	Yes
	Yes
	No 

	37
	Sponsor Protection
	10,000 
	Indemnity
	Yes
	No 
	No 
	No 

	38
	Trip cancellation due to pandemic/epidemic and natural calamities 
	10,000 
	Indemnity 
	No
	Yes
	Yes
	No





C. Other Norms applicable:
	S.N
	Particulars 
	Norms Applicable 

	1.
	Plan Variants
	There are 5 variants under domestic travel and 4 variants under overseas travel. Other than plan variants specified no other plant variant is allowed to be offered under standard travel product. 

	
2.
	Distributions Channels
	Standard product may be distributed across all distribution channels including Point of Sale persons and Common Public Service Centres. Distribution of standard product shall be governed by the regulations of concerned distribution channels.

	3.
	Category of Cover
	Coverages are based on indemnity and benefit basis as specified herein. The product will be offered on an individual, family floater and on group basis. 

	4.
	Minimum and Maximum Sum Insured
	The benefit wise sum insured are provided under Table B (I) and B (II). 

	5.
	Policy Period
	The policy provides coverage only during the period of journey under domestic insurance. Both stay and travel are covered under overseas travel insurance under Plan variants – F, G, H. Only period of travel is covered under Plan I. 

	6.
	Premium payment
	There shall be no instalment premium. Premium shall be paid in advance (except in case of Plan F- multi-year student’s policy where the same may be annual). 

	7.
	Entry age
	There shall be no restrictions on age of entry. However, the proposer shall be at minimum of age 18 years. 

	8.
	Family Floater
	Standard product shall be offered on family floater basis also.

	9.
	Definition of family 
	Family consists of the proposer and any one or more of the family members as mentioned below: 
(i) Legally wedded spouse. 
(ii) Parents and Parents-in-law. 
(iii) Dependent Children (i.e. natural or legally adopted) between day 1of birth to 25 years if attending as a full time student of a recognized institution who are unmarried, who permanently reside with the Insured person at the country of residence.

	10.
	Benefit Structure
	The benefit pay out should be explicitly disclosed in the format of application (Form – IRDAI-UNF-STIP) along with other relevant documents

	11.
	Co-payment& deductibles
	There shall be no co-payment & deductibles under the product for claims payment. 

	12.
	Specific Waiting Period
	There shall be no initial waiting period. 

	13.
	Underwriting
	Underwriting is subject to board approved underwriting policy

	14
	Renewal /Extension of policy
	The product shall be subject to renewal at the request of policyholder should there be extension of travel duration. The maximum period of extension of policy shall be less than or equal to the original policy. Request for extension for policy to be submitted before completion of term of the existing policy.. 

	15
	Free Look Period
	There shall be no free look period for the standard travel insurance except for Plan- G Student Travel Insurance.

	16
	Pricing
	Domestic Travel Insurance - The premium under this product shall be pan-India basis and no geographic location / zone based pricing is allowed.
Pricing in respect of Overseas Travel Insurance is permitted based on the country of travel and stay.(E.g. Asia (except Japan & Korea), Europe, USA & Canada, Asia (Japan & Korea), other countries).

	17
	Basis of payout
	The Sum Insured & payment of claims shall be on individual basis/floater basis as per plan variant. 

	18
	Eligibility
	There will no restrictions on entry and exit ages. However, for the individuals upto age of 18 years, the proposer should be more than 18 years of age. 

	19
	Sublimit for room/doctors fee 
	1.Room Rent, Boarding, Nursing Expenses all inclusive as provided by the Hospital / Nursing Home up to 2% of the sum insured subject to maximum of Rs.5000/- per day.
2.Intensive Care Unit (ICU) charges/ Intensive Cardiac Care Unit (ICCU) charges all inclusive as provided by the Hospital / Nursing Home up to 5% of the sum insured subject to maximum of Rs.10,000/-, per day.
These limits are applicable to hospitalization section of domestic travel plan.

	20
	Portability
	It is not applicable under both domestic and overseas travel plans. 



D: Proposed construct of  Terms and Conditions  for Standard Product:

9. The Policy Terms and Conditions of the Standard Product shall be in the format specified in Annexure – 1. Insurer may suitably modify the definitions and other clauses of the policy contract prospectively based on the Regulations or Guidelines that may be issued by the Authority from time to time.

E: Other Norms:

10. The nomenclature of the product shall be Standard Travel Insurance Policy, succeeded by name of insurance company, (Standard Travel Insurance Policy, <name of insurer>).  No other name is allowed in any of the documents.
11. The Proposal Form used for the product shall be subject to the norms specified under the Guidelines on Product Filing in Health Insurance. 
12. Insurers shall mandatorily issue Customer Information Sheet (CIS) as per the format specified in these guidelines.
13. The Standard product shall be launched without prior approval of the Authority subject to complying with the following conditions. 
a. The product shall be approved by the Product Management Committee.
b. Insurers shall obtain UIN for the standard product by filing the relevant particulars in Form – IRDAI-UNF-STIP (as specified in these Guidelines)along with a certificate from Chief Compliance Officer that the product filed is in compliance with the norms specified under these guidelines. 
c. On review of the application, the Authority may call for such further information as may be required and may issue suitable directions which shall be retrospectively effected in respect of all contracts issued under this product. 
14. All General and Health Insurers shall endeavour to offer this product from 01st April, 2021onwards. 
15. This has the approval of the competent authority. 




General Manager (Health)
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